m Writges Anpwers CHAITRA 3, 1881 (FAKA) Written Amswers 7674

the
{e) the total number of wagons
actually loaded and despatched during
the same period?

The Minister of Steel, Mines and
Fuel (Sardar Swarsa Singh): (a) tp
(¢) A statement 1s laid on the
Table of the Sabha [See Appendix
V, annexure No. 19}

=n Sbri D, C. Sharma:
{smmm

Will the Minister of Home Affaire
be pleased to state:

(a) the number of applications
received from Political Sufferers
during 1957-58 and 1458-30 so far for
ald, Stste-wise; and

{b) how many of them have been
granted aid and how many applica-
tions rejected, State-wise?

The Minister of Home Affairs (Shri
G. B. Pant): (a) and (b). A state-
ment is 1aid on the Table of the Sabha,
{See Appendix V, annexure No 20].

Propaganda for Removal of
Untouchability

2281 Shri D. C. Sharma: Will the
Mnister of Home Affsirs be pleased
to state the amount allotted by
Central Government for propagands
for remeval of untouchability n
Indis, State-wise, for 1988-397

The Minister of State ia the Minis.
try of Home Affairs (Shri Datar): A
statement is laid on the Table of the
Sabha. ([See Appendix V, snnexure
No 21]

Election P;ﬂﬂm

2262 Shri Ram Krishan Gupta:
Will the Minister of Law be pleased
to state the total number of election
petitions In respect of Lok Sabha and
State Assemblies dismussed by Elec-
tion Commussion under Section 85 of
the Representation of the People Act,
1951 (State-wise)?

The Deputy Minister of Law (Shri
Hajarnavis): One election petition in
respect of the Lok Sabha and fifteen
elechion petitions in respect of 8tate
Legislative Assemblies, arising out of
the last general elections, have been
dismussed by the Election Commission
under section 85 of the Representa-
tion of the People Act, 1951, The
State-wise break up 1 given in,the
following statement:— !





